
Department Govern
ment

Date of 
receipt

Amount 
claimed

Amount 
of claim 
admitted

Nature 
of claim

Amount 
covered by 
security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

%  of 
voting 

share in 
CoC, if 

applicable

1

Employee 
Provident 
Fund 
Organisation

Yes
27.05.2026

8,868,263 8,868,263 - - - - - - - -

The claim has been 
provisionally admitted due to 
the non-availability of the 
relevant documents 
pertaining to the Corporate 
Debtor, 

2

Central Goods 
and Services 
Tax

Yes 29.05.2026 21,532,237 21,532,237 - - - - - - - - -

The claim has been 
provisionally admitted due to 
the non-availability of the 
relevant documents 
pertaining to the Corporate 
Debtor, 

3

Employees' 
State 
Insurance 
Corporation

Yes

14.07.2026

71,566 71,566 - - - - - - - - -

The claim has been 
provisionally admitted due to 
the non-availability of the 
relevant documents 
pertaining to the Corporate 
Debtor, 

Total - 30,472,066 30,472,066 -

List of Creditors as on: 16.10.2026

Name of Corporate 
Debtor:

PARAM RENEWABLE ENERGY PRIVATE LIMITED

Date of Commencement 
of CIRP:

21.04.2026

Remarks, if any

List of Operational Creditors (Government dues)

(Amount in ₹)

Sl. No. Details of Claimant Details of claim 
received

Details of claim admitted Amount of 
contingent 
claim

Amount of 
any 

mutual 
dues, that 
may be set-

off

Amount 
of claim 
not 
admitted

Amoun
t of 
claim 
under 
verific
ation


